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0 TAX APPELLATE TRIB L ENNAI
CAUSE LIST OF "A" BENCH FOR 19th JANUARY 2026 (MONDAY)

BENCH WILL NOT FUNCATION
. IN COURT ROOM 2
Srl (Appeal Number Assmt. |[Assessee Name , Counsel
Year Name =l

1{ITA 556/CHNY/2025|- [A] DR. SOUNDRAM TRUST N.V.Balaji

2|ITA 559/CHNY/2025|- [A] LAKSHMI SEVA SANGHAM N.V.Balaji

3|ITA 649/CHNY/2025/2025-26 | [A] LAKSHMI SEVA SANGHAM N.V.Balaji |[Q) no

4|ITA 1472/CHNY/202/2020-21 | [A] SHRIRAM FINANCE LTD. R.Sivaraman || y_ 12

5|ITA 1473/CHNY/202|2021-22 | [A] SHRIRAM FINANCE LTD. : R.Sivaraman

6|ITA 1474/CHNY/202/2022-23 | [A] SHRIRAM FINANCE LTD. R.Sivaraman [/ Nd s/

7|ITA 1574/CHNY/202/2016-17 | [A] BHARANI SWATHI EDUCATIONAL TRUST G.Baskar g{,

8|ITA 2145/CHNY/202/2019-20 | [A] VCO CONSULATATNS AND SEVICES PRIVATE LIMITE| _ S.Sridhar

9|ITA 2289/CHNY/202(2016-17 | [A] AIR MEDIA NETWORK PVT. LTD. S.sridhar [ {7]6 a.lg,ﬁ:-b

[A] FC 2861 THE CUDDALORE DISTRICT PRIMARY ‘
10(ITA 2319/CHNY/202|2018-19 [AGRICULTURAL COOPERATIVE EMPLOYEES THRIFT
AND CREDIT SOCIETY
11]ITA 2321/CHNY/202{2017-18 | [A] NACHIMUTHU SUBRAMANIAN T.Vasudevan
12|ITA 2322/CHNY/202|2016-17 | [A] EASTERN CHROME TANNING CORPORATION P. LTD| R.Sivaraman
13]ITA 2326/CHNY/202{2012-13 | [A] POOVIYAGOUNDER RAJAKUMARI .Sridhar (Erode))
Meeting link - https://itatchennai.my.webex. com/mnet/cwrt room_2
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NCOME T LATE 1 AL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 20th JANUARY 2026 (TUESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S PADMAVATHY, ACCOUNTANT MEMBER

- IN COURT ROOM 2
Srl[Appeal Number | Assmt. |Assessee Name ' Counsel Remarks
Year Name
SIMPLE ISSUES S.NO. 1- 29
1|ITA 3107/CHNY/202/2015-207 [A] RAJU CHANDRASEKAR
2[ITA 3111/CHNY/202|2018-19 | [A] PARTHASARATHI PRABAKARAN G.Baskar
3|ITA 3112/CHNY/202{2620-21 | [A]l MANACKCHAND AARTHI Y.Sridhar
4|ITA 3122/CHNY/202{2018-19 | [A] ANGURAJ GAJANDHIRAN S.Lakshmi venkat
5[ITA 3123/CHNY/202/2018-19 | [A] JAYAM ENTERPRISES S.Lakshmi venkat
6|ITA 3126/CHNY/202/2017-18 | [A] SA L AND COMPANY Y.Sridhar
7|ITA 3127/CHNY/202|2020-21 | [A] JEYARAMAN JOHNSON KUMAR Y.Sridhar
8|ITA 3129/CHNY/202/2021-203 [A] AMSTEEL CASTINGS PRIVATE LIMITED
9(ITA 3130/CHNY/202|2010-11 | [A] MUTHUSAMY SARAVANAKAUMAR N.V.Balaji
[A] AA522 KUNNATHUR VELAMPALAYAM PRIMARY
10|ITA 3133/CHNY/20212019-20 |\ -0, TURAL COOP CREDIT SOCIETY LTD
11|ITA 3139/CHNY/202|2016-17 | [A] JAYARAMAN GOPALAKRISHNAN S.Sridhar
12|ITA 3140/CHNY/202{2011-12 | [A] JAYARAMAN GOPALAKRISHNAN S.Sridhar
13[ITA 3143/CHNY/202{2017-18 | [A] GANESH CHAND SURESH KUMAR S.Sridhar
14|ITA 3144/CHNY/202/2017-18 | [A] KAMAL BASHA NOOR ALI JASMINE (SMC) S.Sridhar
15(ITA 3153/CHNY/202|- [A] SHAIVAM ORG TRUST G.Baskar

16|ITA 3159/CHNY/202{2020-21
17|ITA 3164/CHNY/202|2017-18

[A] THIRUMAL MURUGAM
[A] RCUBE AMALAGAMATIONS

C Ravikrishnan

18|{ITA 3166/CHNY/202

[A] HIRAWAT FOUNDATIONS T.Banusekar |

19

ITA 3171/CHNY/202|2017-18

[A] S 1284, THATHAIYANGARPATTY PACCS LTD.

.Tamilamudhan

20

ITA 3172/CHNY/202{2018-19

[A] S 1284 THATHAIYANGARPATTY PACCS LTD.

|.Tamilamudhan

21|ITA 3173/CHNY/202|2019-20 | [A] S 1284 THATHAIYANGARPATTI PACCS LTD. .Tamilamudhan
22[ITA 3176/CHNY/202{2018-19 | [A] ALLALACHARI SAMPATH RANGARAJAN S.Sridhar
23|ITA 3177/CHNY/202/2017-18 | [A] PRAKASAM KRISHNAMOORTHY S.Sridhar
24|ITA 3179/CHNY/202|2018-19 | [A] NOBUHIRO WATABE S.Sridhar
25|ITA 3180/CHNY/202|2013-14 | [A] KARUPPANNAN RAMASAMY S.Sridhar
26/ITA 3181/CHNY/202{2017-18 | [A] KARUPPANNAN RAMASAMY S.Sridhar
27|ITA 3186/CHNY/202|2015-16 | [A] KOTTAYIL ATHIKATTE SUKUMARAN S.Sridhar
28|ITA 3187/CHNY/202{2023-24 | [A] VEERASWAMY SUBRAMANIAM SAIRAM S.Sridhar
29(ITA 3188/CHNY/202{2015-16 | [A] THIRUMOORTHY REVATHI (SMC) S.Sridhar
REGULAR APPEAL S.NO.30

30|ITA 2312/CHNY/202{2017-18
Meeting link

[A] BALAN LOGESWARAN s.Lakshmi venkat
- https://itatchennai.my.webex.com/meet/court_room_2
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ME I ENNA
CAUSE LIST OF "A" BENCH FOR 21ST JANUARY 2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S PADMAVATHY, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl[Appeal Number |Assmt. |Assessee Name Counsel Remarks
Year Name
SIMPLE ISSUES S.NO. 1- 28
1|ITA 3196/CHNY/202|2025-26 | [A] VATHSALYAM TRUST
2|ITA 3197/CHNY/202|2016-17 | [A] DAECHANG INDIA SEAT COMPANY PRIVATE LIMITED
3[ITA 3198/CHNY/202|2018-19 | [A] SRI AMMAN TEXTILES NC Ravikrishnan
4|ITA 3202/CHNY/202|2018-19 | [A] GOVINDAN GNANAVEL S.Sridhar
5[ITA 3203/CHNY/202/2016-17 | [A] JAYARAMAN SRINIVASAN S.Sridhar
6|ITA 3205/CHNY/202|- [A] AIC RAISE BUSINESS INCUBATOR 5 Satyanarayana
7{ITA 3206/CHNY/202|- [A] AIC RAISE BUSINESS INCUBATOR 5 Satyanarayana
8|ITA 3210/CHNY/202|2017-18 | [A] BENITKARAN BALASINGH G.Baskar
9|ITA 3211/CHNY/202/2017-18 | [A] JAYASANKAR NATARAJAN G.Baskar
10|ITA 3213/CHNY/202/2017-18 | [A] GIANT CONSTRUCTION COMPANY G.Baskar
11|ITA 3215/CHNY/202/2019-20 | [A] G770 METTUPALAYAM PACCS LTD.
12|ITA 3216/CHNY/202|{2018-19 | [A] JJ709 EGUVARPALAYAM PACCS B.Suresh
13|ITA 3217/CHNY/202{2020-21 | [A] KALAISELVI (SMC) K.Muthukumar
14|ITA 3235/CHNY/202|2015-16 | [A] SWAMEDAS PANITHASAN \V.Muthu Abirami
15|ITA 3239/CHNY/202{2018-19 | [A] MEENACHI SUNDARAM (SMC)
16|ITA 3241/CHNY/202{2018-19 | [D] BALASUBRAMANIAN CHANDRADEVI
17|ITA 3248/CHNY/202{2022-23 | [A] ANGAPPAN RAMA SHANKAR S.Sridhar
18|ITA 3249/CHNY/202|2018-19 | [A] ANBAZHAGAN ELANGO S.Sridhar
19|ITA 3263/CHNY/202{2015-16 | [A] GNANAMANI THURAICHI
20|ITA 3265/CHNY/202{2020-21 | [A] THE MADRAS HIGH COURT COOP SOCIETY LTD. (SM.Sridhar (Erode)
21|ITA 3272/CHNY/202/2019-20 | [A] CHINNARAJU RAMESH
22|ITA 3274/CHNY/202|2014-15 | [A] SUDALAI MANI GURUMOORTHI S.Sridhar
23|ITA 3276/CHNY/202/2020-21 | [A] ANTHONYSAMY INNASI S.Sridhar
24/ITA 3278/CHNY/202(2017-18 | [A] SUMATHI BAI INDUSTRIAL FINANCE INDIA LTD. J.Prabhakar
25|ITA 3279/CHNY/202|2020-21 | [A] M/S. SUMATHI BAI INDUSTRIAL FINANCE INDIA LTO J.Prabhakar
26]|ITA 3280/CHNY/202{2015-16 | [A] NATARAJAN SANGEETHA G.Baskar
27|ITA 3281/CHNY/202|2025-26 | [A] AUTISM RESIDENTIAL COMMUNITY (INDIA)
28|ITA 3282/CHNY/202|2019-20 | [A] DD 587 A, VELLODU PACCS

Meeting link :- https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 22nd JANUARY 2026 (THURSDAY) I

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S PADMAVATHY, ACCOUNTANT MEMBER
IN COURT ROOM 2

Assmt.
Year

Srl |Appeal Number

Assessee Name

Counsel Name

SA 139/CHNY/2025 |2015-16

[A] MR. MURUGAN KARTHIK MEIYAPPAN

B.Ramakrishnan

ITA 2184/CHNY/202|2015-16

[A] MR. MURUGAN KARTHIK MEIYAPPAN

B.Ramakrishnan

ITA 526/CHNY/2025/2015-16

[A] PALANISAMYGOUNDER MANI

G.Baskar

ITA 527/CHNY/2025{2016-17

[A] PALANISAMYGOUNDER MANI

G.Baskar

ITA 528/CHNY/2025{2017-18

[A] PALANISAMYGOUNDER MANI

G.Baskar

ITA 529/CHNY/2025/2018-19

[A] PALANISAMYGOUNDER MANI

G.Baskar

ITA 530/CHNY/2025/2019-20

[A] PALANISAMYGOUNDER MANI

G.Baskar

ITA 531/CHNY/2025/2020-21

[A] PALANISAMYGOUNDER MANI

G.Baskar

Wli|Njajn]|pl|WIN|KL

ITA 532/CHNY/2025/2021-22

[A] PALANISAMYGOUNDER MANI

G.Baskar

10|ITA 2182/CHNY/202|2024-25

[A] KARTHIK LAKSHMAN

S.Sridhar

11|ITA 2190/CHNY/202|2008-09

[A] RAMASWAMY SUBRAMANIAN

S.Sridhar

12|ITA 2300/CHNY/202/2011-12

[A] BALCHANDRA BUILDERS PVT. LTD.

S.Sridhar

Meeting link

Meeting number :-2643 076 7091

.- https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL CHENNAI BENCHES
BEFORE SHRI SS VISWANETHRA RAVI, JUDICIAL MEMBER
AND MS. PADMAVATHY S, ACCOUNTANT MEMBER
COURTROOM2 HEAR\NG on D0 Ion)%m‘»

CLARIFICATION MATTERS |
Srl  |Appeal Number Assmt. Assessee Bench | Remarks
1 [ITA 2786/CHNY/2025 - [A] KARAM KORPOM A
Meeting Link: https://itatchennai.my.webex.com/meet/court_room 2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

BENCH WILL NOT FUNCTION CAUSE LISTOF B BENCH FOR 19-JANUARY-2026 (MONDAY)
Eﬂ Appeal Number Assmt. |Assessee Name lCounsel Name ‘Remarks
1 |SA 132/CHNY/2025  |2018-19 [A] VIGNESH RAJAN ) .
|2 |ITA3871/CHNY/2025 |2018-18 [A] VIGNESH RAJAN [
| 3 |saoticHNy/2026 201718 [A] KALURAMJI SUGANCHAND [ |N.v.Balj
\i A 330/CHNY2026_[2017-18 | (A1 KALURAWY SUGANCHAND \
5 ||TA281/CHNY/2022 (200506 | (Al V. RAMANATHAN | |G.Baskar
| 6 |ITA282/CHNY/2022  [2005-06 (A] LATE K.VENKATACHALAM \
2 |\TA 1837/CHNY/2025 |2004-05 | [AIPVP VENTURES LTD B .Ramakrishna
5 |ITA 2562/CHNY/2025 [2005-06 | (Al VENKATACHALAM VENUGOPAL \ | Alid- o
o |ITA 2563/CHNY/2025 (200506 | (Al VENKATACHALAM BALAJI A |>-)120
| 10 |ITA 2594/CHNY/2025 202021 (A] AMSTEEL CASTINGS PRIVATE LIMITED R.M.Narayanan
11 |ITA 2669/CHNY/2025  |2018-19 | Al VADHAVAN THAMBI VIJAYA KUMAR| _|Chikkars Srikan
1> |ITA 2697/CHNY/2025 _|2017-18 | [D] SHR KUMARAN SILKS
13 |\TA 2712/CHNY/2025  |2017-18 | (Al JAYAVELBOSE
14 |ITA2715/CHNY/2025 |2017-18 | (Al SUBRAMANIAN KAVITHRA
15 |ITA 2716/CHNY/2025 _|2018-19 | [A] DURAIRAJ PARIKOSH
16 |TA 2747/CHNY/2025 _ |2018-19 | [A] DURAIRAJ PARIKOSH
17 |ITA 2719/CHNY/2025 0022-23 D] ARCHEAN CHEMICAL INDUSTRIES \
18 |[TA 2720/CHNY/2025 _|2018-19 | [DI MADRAS MOTOR SPORTS TRUST {
(A MR. PARITHA BALU PROP. ENKAY k ;
19 |ITA 2919/CHNY/2025  |2015-16 |ENTERPRISE A |MKRanagdsa
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 20-JANUARY-2026 (TUESDAY)
BEFORE HON'BLE MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM
IN COURT ROOM 2 (SIMPLE ISSUE S.NO.1-29)

12 AT 2021 -
PR ey siftrazur, o 4id

i

15 3T 2023

syl |Appeal Number Assmt.  |Assessee Name Counsel Name |Remarks
[D] BRAMAS INDUSTRIAL SERVICE

1 |ITA 3288/CHNY/2025 |2019-20 |ASSOCIATION

2 |ITA 3289/CHNY/2025 |2016-17 | [A] INDO NATIONAL LIMITED

3 |ITA 3290/CHNY/2025 |2020-21 [A] VEERAPPAN ANANTHAN C Karthik

4 |ITA 3291/CHNY/2025 |2019-20 | [A] VEERAKERALAM PACB

5 |ITA 3292/CHNY/2025 |2016-17 | [A] MANI SRIDHAR

6 |[ITA 3293/CHNY/2025 |2017-18 [A] SRI BALAJI EDUCATIONAL TRUST S.Sridhar

7 |ITA 3294/CHNY/2025 |2015-16 | [A] LATE ABDULLAH ABDULMAJEED, REP.|S Sridhar
[A] THE TIRUCHENDUR CO-OP PRIMARY

8 |[ITA 3295/CHNY/2025 |2018-19 |CO-OP SOCIETY S.Sridhar

9 |ITA 3299/CHNY/2025 |2018-19 | [D] GANAPATHY

10 [ITA 3303/CHNY/2025 |2012-13 [A] MR. PARASMAL JAIN B.Ramakrishnan

11 |ITA 3304/CHNY/2025 |2013-14 [A] MR. PARASMAL JAIN

12 |ITA 3308/CHNY/2025 |2024-25 | [A] ED2042 PK AYYAMPALAYAM MPCS LT0S.Sridhar Er.

13 [ITA 3309/CHNY/2025 |2019-20 | [A] PERIYAGOUNDER RAMASAMY S.Sridhar,Er.

14 |ITA 3311/CHNY/2025 |2019-20 [A] PERIYAGOUNDER RAMASAMY

15 |ITA 3312/CHNY/2025 |2009-10 | [D] CAVINKARE PRIVATE LIMITED

16 |ITA 3315/CHNY/2025 {2015-16 [A] SIRANJEEVI JAGANATHAN [SM7)

17 |ITA 3316/CHNY/2025 |2013-14 [A] LATHA RAMABADRAM S.Sridhar

18 |ITA 3317/CHNY/2025 {2020-21 [A] VAKHITHASAFANNA M.Karunakaran

19 |ITA 3324/CHNY/2025 [2012-13 [A] SANMARGADARSI TRUST
[A] CONSORTIUM FOR TECHNICAL

20 |ITA 3326/CHNY/2025 |- EDUCATION :

21 |ITA 3327/CHNY/2025 [A] MADRAS CITY OPHTHAMOLOGICAL

22 |ITA 3328/CHNY/2025 |2020-21 [A] SILVERSTER SIJIN ALBERT Gokulraj.L

23 |ITA 3329/CHNY/2025 |2015-16 [A] JAYA CHANDRA RAJAN R.Sivaraman

24 |ITA 3331/CHNY/2025 |2020-21 [A] VASU SARAVANAN Y .Sridhar

25 |ITA 3334/CHNY/2025 |2017-18 [A] KIS JEWELLERS PRIVATE LIMITED R.Sivaram A, \‘ L’b
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ITA 3335/CHNY/2025  |2018-19 | [A] KIS JEWELLERS PRIVATE LIMITED
97 |ITA 3336/CHNY/2025  {2019-20 | [A] KJS JEWELLERS PRIVATE LIMITED =
28 |ITA 3337/CHNY/2025 {2020-21 | [A] KJS JEWELLERS PRIVATE LIMITED B
29 |ITA 3338/CHNY/2025 [2021-22 | [A] KJS JEWELLERS PRIVATE LIMITED
30 |ITA 1831/CHNY/2025 |2017-18 | [A] RAMASAMY SIVASANKAR T.S.Lakshmi V
31 |ITA 2522/CHNY/2025 [2005-06 | [A] RAVICHANDRAN VENKATACHALAM
30 |ITA 2591/CHNY/2025 |2017-18 | [D] RAMANAICKENPET RAMAMOORTHY VASU
[A] ARULMIGU VETTUDAIYAR
34 |ITA 2677/CHNY/2025  |2017-18  |KALIAMMAN THIRUKOVIL T.S.Lakshmi V
35 |ITA 2696/CHNY/2025 |2013-14 | [D] BHADRESWAR VIDYUT PRIVATE LIMITED
36 |ITA 2698/CHNY/2025 [2015-16 | [D] SRI ARUMUGA SUGARS LIMITED . T
37 |ITA 2897/CHNY/2025 {2018-19 | [A] ENNARASU CHITRA T.S.Lakshmi V
[A] VIRUDHUNAGAR DISTRICT CENTRAL
38 |CO 92/CHNY/2025 2013-14 |CO OP BANK LIMITED
[A] VIRUDHUNAGAR DISTRICT CENTRAL
39 |CO 93/CHNY/2025 2015-16 |CO OP BANK LIMITED
(D] VIRUDHUNAGAR DISTRICT CENTRAL
CO OP BANK LIMITED
40 |ITA 2699/CHNY/2025  [2013-14
[D] VIRUDHUNAGAR DISTRICT CENTRAL
1 |ITA 2700/CHNY/2025  |2015-16  |CO OP BANK LIMITED

The Link for Hybrid Hearing is https:mtatchennai.my‘webex,comfmeeb'court_roomj
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 21-JANUARY-2026 (WEDNESDAY)
BEFORE HON'BLE MS. PADMAVATHY.S, AM
AND HON'BLE SH.MANU KUMAR GIRI. JM
IN COURT ROOM 2 (SIMPLE ISSUE S.NO.1-29)
sr| |Appeal Number Assmt.  |Assessee Name Counsel Name iRemarks
1 |ITA 3340/CHNY/2025 |2017-18 | [A] ANDAVAR GOVINDARAJAN KRISHNA |S.Ramachandran
[A] DGL DIST GOVT TEACHERS CO-
5 |ITA 3341/CHNY/2025 |2019-20 |OPERATIVE SOCIETY LIMITED
3 ||TA 3344/CHNY/2025 |2023-24 | [AJA.V. MURUGAN TRADERS T.S.Lakshmi Venk
4 |ITA 3345/CHNY/2025 |2023-24 | [A] SARAVANAMUTHY ANBALAGAN T.S.Lakshmi Venk
5 |ITA 3346/CHNY/2025 [2012-13 | [A] SUBRAMANIAM SURESH T.S.Lakshmi Venk
6 |ITA 3347/CHNY/2025 |2012-13 | [A] SUBRAMANIAM SURESH T.S.Lakshmi Venk 2l
7 |ITA 3349/CHNY/2025 [A] ARULICHERYAL KAINKARRYA SABHA
8 |ITA 3350/CHNY/2025 |- [A] ARULICHEYAL KAINKARRYA SABHA
9 |ITA3361/CHNY/2025 [2015-16 | [A]R VINOTHKUMAR
10 |ITA 3362/CHNY/2025 {2017-18 | [A] KRISHNAMOORTHY
11 |ITA 3363/CHNY/2025 |2017-18 [ [A] KARUPPANNA GOUNDER PARAMASIVAS Sridhar, Er. |
12 |ITA 3365/CHNY/2025 |2020-21 | [A] NATARAJAN VASUDEVAN S.Gridhar, Er.
13 |ITA 3366/CHNY/2025 |2018-19 [ [A] SHANMUGAM CHINNIA GOUNDER
[A] MARAPPAN BALASUBRAMANIAM
14 |[TA3367/CHNY/2025 |2016-17 |(DECEASED), REP BY LEGAL HEIR
15 |ITA 3368/CHNY/2025  |2016-17 | [A] GUPTA & SONS S.Sridhar
16 |ITA 3370/CHNY/2025 [2016-17 | [A] PRANUTHI MURALI KRISHNAN
17 |ITA 3373/CHNY/2025 [2016-17 [ [Al BESMAK COMPONENTS P LTD R.Vemkatesh
[A] S 778 R PATTANAM PRIMARY
18 |ITA 3374/CHNY/2025  |2018-19 AGRICULTURAL CO-OP CREDIT SOCIETY |V.Sreeraman
19 |ITA 3378/CHNY/2025 |- [A] VEDA AGAMA HERITAGE TRUST
20 |ITA 3379/CHNY/2025 |2023-24 | [A] BHUVANA RAJESWARI VIJAYASANKAR
21 |ITA 3380/CHNY/2025  |2020-21 [ [D] ANNAMALAI BHAGYALAKSHMI
22 |ITA 3381/CHNY/2025  [2012-13 | [A] KRISHNAN RAJARAMAN |
23 |ITA 3383/CHNY/2025 |2014-15 | [A] POOJA PRABHAKAR J{_
24 |ITA 3384/CHNY/2025 [2015-16 | [A]POOJA PRABHAKAR \ Qﬁ
tjﬁ W.,J\ ’jﬁ\;&"ﬂi‘ ;IW
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7 |ITA 3385/CHNY/2025  |[2016-17 | [A] POOJA PRABHAKAR
o5 |[TA 3386/CHNY/2025_ [2017-18 | [A] POOJA PRABHAKAR
o7 |\TA 3387/CHNY/2025 _[2018-19 | [A] POOJA PRABHAKAR
25 |[TA 3390/CHINY/2025 _ [2018-19 | [A] SUN POWER LIFE BATTERY CENTRE K Balasubraman
20 |ITA755/CHNY/2025  |2014-15 | [A] PANNER SELVAM GABRIEL R Meenakshisu
20 |[TA 807/CHNY/2025 _ |2017-18 | [A] ANNAMALAI PANDIAN S.P.Chidambar
21 |TA 1656/CHNY/2025 _|202021 | [A] KAJA MOHIDEEN BUHARI S Sridhar
37 |ITA 1688/CHNY/2025 |2018-19 | [A] S. PANNEERSELVAM (SWC/RY) K Balasubramani
13 |[TA 1852/CHNY/2025 _|2015-16 | [D] SONAL VYAPAR PRIVATE LIMITED Jharna B Harila
22 ||TA 2433/CHNY/2025  [2017-18 | [A] SLO STEELSLTD il e
(A] CHANDRO PROCESS REP. BY TS
25 |ITA 2453/CHNY/2025  [2017-18  |PARTNER T.Ramesh
35 |ITA 2617/CHNY/2025  |2016-17 (D] MANIKANDAM UNION TEACHERS CO- |\ Karunanatha
<7 |[TA 2690/CHNY/2025 201819 | [A] GANGOTHRI FARMS & ESTATES S Sridhar
38 |ITA 2691/CHNY/2025 202021 | [A] GANGOTHRI FARMS & ESTATES
20 |TA2702/CHNY/2025 202223 | [A] PSTS HEAVY LIFT AND SHIFTLTD.
(A]MERIT INTERNATIONAL EDUCATION
10 |ITA 3223/CHNY 2024 [2011-12 FOUNDATION
ATMERIT INTERNATIONAL EDUCATION
21 |TA 3224/CHNY/2024  |2012-13 |FOUNDATION
42 [TA 2632/CHNY/2025  |2010-11 | [D] EASUN REYROLLE LIMITED /

The Link for Hybrid Hearing is https:h’itatchennai‘my.webex.comfmeetfcourt_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 22-JANUARY-2026 (THURSDAY)
BEFORE HON'BLE MS. PADMAVATHY.S, AM
AND HON'BLE SH.MANU KUMAR GIRI, JM

IN COURT ROOM 2

srl |Appeal Number Assmt.  |Assessee Name Counsel Name lRemarks J
1 |SA 84/CHNY/2025 2014-15 | [A] SUDHIR RAJA RAVINDRAN G.Baskar

o |ITA 2443/CHNY/2025 |2014-15 | [A] SUDHIR RAJA RAVINDRAN

3 |ITA 2024/CHNY/2025 |2017-18 | [A] UDAYA KUMAR RUDRA KUMAR S.Sridhar

4 |ITA 2487/CHNY/2025 [2021-22 | [A] PRADEEP G.Baskar

5 ||TA 2528/CHNY/2025 [2016-17 | [A] CHELLAM RAMANATHAN

6 |ITA704/CHNY/2025  |2015-16 | [A] SHANDEEP NARAYANASAMY T Vasudevan

7 |ITA 773ICHNY/2025  |2022-23 | [A] AHMAD ZAKI RESOURCES BERHAD __|S Sridhar

8 |ITA 2460/CHNY/2025 |2017-18 | [A]ABC GOLD PALACE M.Abhishek

9 |ITA 2461/CHNY/2025 |2018-19 | [A] ABC GOLD PALACE

10 |ITA 2462/CHNY/2025 [2019-20 | [A] ABC GOLD PALACE |
11 |ITA 2463/CHNY/2025  |2020-21 | [A]ABC GOLD PALACE

12 |ITA 2464/CHNY/2025 2021-22 | [A] ABC GOLD PALACE

The Link for Hybrid Hearing is https:mtatchennai.my.webex.comfmeetfcoun_room_z
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR 20-JANUARY-2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI S.R. RAGHUNATHA, AM

sy| |Appeal Number Assmt.  |Assessee Name Counsel Name |Remarks
1 |ITA 2578/CHNY/2025  [2011-12 | [AJANNAIBUILDERS REAL ESTATES |3 gridhar
o [ITA 2579/CHNY/2025 |2011-12 | [A] ANNAI BUILDERS REAL ESTATES
3 [ITA 2580/CHNY/2025  [2012-13 | [A] ANNA BUILDERS REAL ESTATES
4 |ITA 2581/CHNY/2025  [2013-14 | [A] ANNAI BUILDERS REAL ESTATES -
5 |ITA 2582/CHNY/2025 |2014-15 | [A] ANNAI BUILDERS REAL ESTATES
6 |ITA 2583/ICHNY/2025 |2015-16 | [A] ANNAI BUILDERS REAL ESTATES
2 1ITA 2584/CHNY/2025  |2016-17 | [A] ANNAI BUILDERS REAL ESTATES
8 |ITA 2585/CHNY/2025 12017-18 | [A] ANNA BUILDERS REAL ESTATES
9 |ITA 2586/CHNY/2025 |2018-19 | [A] ANNAIBUILDERS REAL ESTATES
10 |ITA 2651/CHNY/2025 |2018-19 | [D] ANNAI BUILDERS REAL ESTATE PVT LTD
11 |ITA 2652/CHNY/2025 |2011-12 | [D] ANNAI BUILDERS REAL ESTATE PVT LTD
: [A] THE SIMPSON & GROUP COMPANIES
COOPERATIVE CREDIT SOCIETY LIMITED
12 (ITA 2875/CHNY/2025 |2018-19
[A] THE SIMPSON & GROUP COMPANIES
COOPERATIVE CREDIT SOCIETY LIMITED
13 |ITA 2876/CHNY/2025 |2020-21

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3 )
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 22-JANUARY-2026 (THURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE MS. S.PADMAVATHY, AM
IN COURT ROOM 2
Appeal Number Assmt. |Assessee Name Counsel Name |Remarks

Srl
1 |SA 140/CHNY/2025 2018-19 [A] VEERAPPAGOWDER MANOHARAN S.Sridhar, Er.

2 |ITA 3627/CHNY/2025 {2018-19 [A] VEERAPPAGOWDER MANOHARAN
The Link for Hybrid Hearing is https:Hitatchennai.my.webex.com!meeb’court_room_?
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 19 JANUARY 2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM -03

Srl [Appeal Number A;sen:rt. Assessee Name Counsel Name Remarks
A] MS.D.SANTHI (WIFE) . SANT,
(1/ITA 326/CHNY/2022  (2010-11 éU]RNSAMﬁ h 0( : C'_SLRAISAEL G. BASKAR
A] MS.D.SANTHI (WIFE) . SANT
2|ITA 327/CHNY/2022  |2012-13 [[)U]RAISAI\;;IY e O(F C.FDL}JRAISAJIY G. BASKAR
A] MS.D.SANTHI (WIFE) . SANTHI
3|ITA 325/CHNY/2022  |2009-10 éU]RAISAwT/TH O{F C_;LFS\I Gty G. BASKAR
SMT. SANTHI DURAISAMY L/H OF
4|ITA 495/CHNY/2022  |2012-13 é?D]URAISAM]\i’ £ HOF 16 Baskar
SMT. SANTHI DURAISAMY L
5|ITA 519/CHNY/2022  [2009-10 [:[%URAISA?/II\:(T ARRMENROP (o basken
A] M/S.PREMIER ROLLER FLOUR
6ITA 332/CHNY/2022._ 2005-06 “{/”]LLS/LTD G. BASKAR
A} M/S.PREMIER ROLLER FLOUR
7|ITA 333/CHNY/2022  |2008-09 n{mi LS/L s G. BASKAR
8|ITA 1190/CHNY/2025 [2002-03 | [A] CHOLAN NEDUMUDIKKILLI Sharon Elizabeth
9|ITA 1191/CHNY/2025 (2003-04 | [A] CHOLAN NEDUMUDIKKILLI Sharon Elizabeth
10{ITA 1192/CHNY/2025 |2004-05 | [A] CHOLAN NEDUMUDIKKILLI Sharon Elizabeth
A] NOBEL AUTOMOTIVE INDIA
11(ITA 2009/CHNY/2025 |2022-23 P[RI]VA?E L]LMITED - B. SEKAR
12(ITA 2045/CHNY/2025 |2015-16 | [A] AVAMEETHA TEXTILES PVT. LTD. |CA. R. Harish
13[ITA 2134/CHNY/2035 2015-16 L[Ii]”\fEFgTELOTUS AR TRIAIC Mr.Topan Doshi
: A] ARYAN SHARE AND STOCK Mr. P K
14(ITA 2756/CHNY/2035 |2017-18 EERLKERS s Barnsa‘]avee” e
15[ITA 2806/CHNY/2025 |2014-15 | [A] THE KTM JEWELLERY LTD. T. VASUDEVAN
16|ITA 2807/CHNY/2025 |2016-17 | [A] THE KTM JEWELLERY LTD. T. VASUDEVAN
17(ITA 2808/CHNY/2025 |2017-18 | [A] AMIRTHA DISTRIBUTORS G. BASKAR (smc)
18|ITA 2809/CHNY/2025 |2011-12 | [A] MURUGANANDAM S. SRIDHAR
19|ITA 2810/CHNY/2025 [2017-18 | [A] RAMANATHAN RAVINDRAN S. SRIDHAR
20|ITA 2812/CHNY/2025 |2016-17 | [A] SAMPAT RANGASAMY GOUNDER  [S. SRIDHAR
21ITA 2814/CHNY/2025 |2016-17 | [A] RATHINAVEL SUKUMAR Y. SRIDHAR »
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3
Meeting number :-2644 920 3834 HTEXT] 3R fgsr,
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

IN COURT ROOM -03

CAUSE LIST OF C-BENCH FOR 20 JANUARY 2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER

Srl |Appeal Number Assmt. Year|Assessee Name Counsel Name Remarks
SIMPLE ISSUES
1|ITA 3392/CHNY/2025 |2017-18 [A] HINDUSTAN STEEL
2|ITA 3393/CHNY/2025 [2020-21 [A] KANNAN SELVAKUMAR, SALEM G. BASKAR |
3|1TA 3395/CHNY/2025 |- [A] SIDDHAR SRl BALASUBRAMANIA |S. SRIDHAR
4|1TA 3396/CHNY/2025 2017-18 [A] RM APPAVU CHETTIAR JEWELLERY |S. SRIDHAR
5/ITA 3397/CHNY/2025 (2018-19 [A] RM APPAVU CHETTIAR JEWELLERY |S. SRIDHAR
61ITA 3398/CHNY/2025 (2019-20 [A] RM APPAVU CHETTIAR JEWELLERY |S. SRIDHAR
7/ITA 3399/CHNY/2025 |2020-21 [A] RM APPAVU CHETTIAR JEWELLERY |S. SRIDHAR
g|ITA 3400/CHNY/2025 |2021-22 [A] RM CHETTIAR JEWELLERY PRIVATE |S. SRIDHAR
9|ITA 3403/CHNY/2025 2018- [A] MARAPPAN BALASUBRAMANIAM
10[ITA 3408/CHNY/2025 2019-20 [A] EPK PROPERTY DEVELOPERS VICTOR & GRACE
11|ITA 3411/CHNY/2025 2015-16 [A] SHREE CHANDRA PRABHUII
12|ITA 3415/CHNY/2025 |2017-18 [A] NASEER AHMATH RISWANA
13|ITA 3422/CHNY/2025 2019-20 [A] THAMBURAJ BERNET MARY
14|ITA 3425/CHNY/2025 2011-12 [A] POUNRAJ THILAGAVATHI SRIDHAR (ERODE
15|ITA 3426/CHNY/2025 2015-16 [A] KUMARASAMY VIJAYALAKSHMI SRIDHAR (ERODE
16/1TA 3429/CHNY/2025 2018-15 [A] VALAR AND CO SRIDHAR (ERODE
17!ITA 3430/CHNY/2025 [2018-19 [A] VALAR AND CO SRIDHAR (ERODE
18|ITA 3431/CHNY/2025 2020-21 [A] S55 KEERIPPATTY PRIMARY SRIDHAR (ERODE
19|ITA 3432/CHNY/2025 |2021-22 [A] S55 KEERIPPATTY PRIMARY SRIDHAR (ERODE
20|ITA 3435/CHNY/2025 |2019- [A] ADHAIYUR PRIMARY
21|ITA 3436/CHNY/2025 |2020- [A] SARATHA
22|ITA 3438/CHNY/2025 2019-20 [A] ELANGOVAN MATHIYAZHAGAN
23ITA 3443/CHNY/2025 |2015-16 [A] SEA SHARK LINES T. BANUSEKAR
24|1TA 3444/CHNY/2025 2015-16 [A] SEA SHARK LINES T. BANUSEKAR
25|ITA 3445/CHNY/2025 2014-15 [A] M/S. SUCCESS SYSTEMS T. BANUSEKAR
26|ITA 3446/CHNY/2025 2015-16 [A] M/S. SUCCESS SYSTEMS T. BANUSEKAR
27|ITA 3447/CHNY/2025 2012-13 [A] SASIKUMAR KANAGARAJAN T.S. LAKSHMI
28|ITA 3448/CHNY/2025 [2020-21 [A] KALAIARASAN SELVARAJ T.S. LAKSHMI
REGULAR APPEALS
29|ITA 1036/CHNY/2025 2018-19 [A] MALLAIYAN DORAISAMY, REP. BY A.ARJUNRAJ
30|ITA 1037/CHNY/2025 2019-20 [A] LATE MALLAIYAN DORAISAMY, A.ARJUNRAJ
31|ITA 2118/CHNY/2025 2017-18 [A] MOHAN T.S. LAKSHI
_32 ITA 2766/CHNY/2024 2016-17 [A] SUNDARAM ARJUN RAJLA B
33|iTA 2817/CHNY/2025 |2016-17 (D] GAUTHAM CHAND JAIN
34|ITA 2818/CHNY/2025 [2018-19 [A] C-2497 PATCHUR PACCS
35(|TA 2819/CHNY/2025 |2014-15 [A] JAFFER ALI NASEEMA BEGUM
36|ITA 2820/CHNY/2025 2019-20 [A] RAVIKUMAR JEEVA KALAIVANI S. VENKATRAM
37(ITA 2821/CHNY/2025 2023-24 [A] S RAJASEKARAN
38|ITA 2822/CHNY/2025 |2020-21 [A] M/S. R.K. SWAMY LTD.
39|ITA 2823/CHNY/2025 2020-21 [A] VENKATASAMY MANIMEGALAI S. SRIDHAR
ulO ITA 2928/CHNY/2025 2014-15 [A] TEXCITY CO NSTRUCTIONS KOVAI
Meeting link - https:/fitatchenn-ai.m\;.webex.com/meet/court_roomj
Meeting number :-2644 920 3834 ST,
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INCOME TAX APPEL

BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER

ATAHR ety st 33 did

LATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 21 JANUARY 2026 (WEDNESDAY)

IN COURT ROOM -03

Meeting number

-2644 920 3834

Srl [Appeal Number A?(zr;rt. Assessee Name Counsel Name Remarks
SIMPLE ISSUES

1/ITA 3449/CHNY/2025 |2019-20 | [A] DPD 2/3 THATHAMPATTI MILK T.S. LAKSHMI

2|ITA 3450/CHNY/2025 [2012-13 | [A] KANDASAMY ANANDHARAJA T.S. LAKSHMI

3[ITA 3451/CHNY/2025 [2019-20 | [A] KUMMUSAMY SURESH T.S. LAKSHMI

4{ITA 3452/CHNY/2025 |2017-18 | [A] SULTHANKHAN AMANULLA T.S. LAKSHMI

5/ITA 3453/CHNY/2025 (2018-19 | [A] SULTHANKHAN AMANULLA T.S. LAKSHMI

6/ITA 3454/CHNY/2025 (2018-19 | [A] SULTHANKHAN AMANULLA T.S. LAKSHMI

7|ITA 3455/CHNY/2025 |2018-19 | [A] SULTHANKHAN AMANULLA T.S. LAKSHMI

8|ITA 3456/CHNY/2025 |2020-21 | [A] SULTHANKAHAN AMANULLA T.S. LAKSHMI

9|ITA 3457/CHNY/2025 |2017-18 | [A] POORNIMA SHRENIK KOTHARI
10|ITA 3459/CHNY/2025 (2014-15 | [A] DR. RAJ B SINGH ABHISHEK MURLI
11|ITA 3463/CHNY/2025 [2017-18 | [A] SURESH RAMACHANDRAN
12|ITA 3468/CHNY/2025 |2020-21 | [A] MOM FOUNDATION
13|ITA 3469/CHNY/2025 |2024-25 | [A] PRANAY M KOTHARI JOSHITA JOTHI
14|ITA 3471/CHNY/2025 |2017-18 | [A] SANTHOSH SUPER MARKET S. SRIDHAR
15|ITA 3472/CHNY/2025 [2016-17 | [A] GOVINDASAMY VENUGOPAL S. SRIDHAR
16(ITA 3473/CHNY/2025 [2016-17 | [A] GOVINDASAMY VENUGOPAL S. SRIDHAR
17|ITA 3474/CHNY/2025 |2016-17 | [A] SAHANA JEWELLERY EXPORTS S. SRIDHAR
18|ITA 3475/CHNY/2025 |2018-19 | [A] RAJENDIRAN HARIKRISHNAN T. BANUSEKAR
19|ITA 3478/CHNY/2025 |2022-23 | [A] ELUMALAI RAJESHKUMAR K. THYAGARAJAN
20|ITA 3479/CHNY/2025 (2022-23 | [A] ELUMALAI RAJESHKUMAR K. THYAGARAJAN
21|ITA 3480/CHNY/2025 [2022-23 | [A] ELUMALAI RAJEHSKUMAR K. THYAGARAJAN
22|ITA 3481/CHNY/2025 (2019-20 | [A] NEELAVATHI SARAVANAKUMAR
23|ITA 3483/CHNY/2025 [205-16 [A] TIRUCHENGODE ARUMUGAM V. PADMANABHAN
24/ITA 3485/CHNY/2025 [2010-11 | [A] UDHRI UVARAI SRIDHAR (ERODE
25(ITA 3490/CHNY/2025 [2018- [A] K12384 DASAMPALAYAM PACCS
26/(ITA 3492/CHNY/2025 (2019- [A] DASAMPALAYAM PACCS
27(ITA 3493/CHNY/2025 [2018- [A] AMBOTHI SELLAPPAMPALAYAM
28|ITA 3494/CHNY/2025 [2019- [A] AMBOTHI SELLAPPAMPALAYAM
29|ITA 3495/CHNY/2025 (2016-17 | [A] SAKKRAVARTHI AYYASAMY

REGULAR APPEALS
30|ITA 2006/CHNY/2025 [2017-18 | [A] RAMAKKONAR BALAKRISHNAN  [VARDHINI KARTHIK
31|ITA 2824/CHNY/2025 [2018-19 | [A] PEOPLES MULTIPURPOSE G. BASKAR (SMC)
32|ITA 2830/CHNY/2025 [2015-16 | [A] KURUZU RUSSELIAN R. SUBRAMANIAN
33|ITA 2836/CHNY/2025 [2021-22 | [A] M/S. V.CHETTY RADHAKRISHNA  [N. VIJAYKUMAR
34{ITA 2837/CHNY/2025 [2017-18 | [A] VIRINCHIPURAM RADHAKRISHNA [N. VIJAYKUMAR
35|ITA 2838/CHNY/2025 [2018-19 | [A] VIRINCHIPURAM RADHAKRISHNA [N. VIJAYKUMAR
36|ITA 2839/CHNY/2025 [2019-20 | [A] VIRINCHIPURAM RADHAKRISHNA [N. VIJAYKUMAR
37[ITA 2840/CHNY/2025 [2020-21 | [A] VIRINCHIPURAM RADHAKRISHNA [N. VIJAYKUMAR
38|ITA 2841/CHNY/2025 [2021-22 | [A] VIRINCHIPURAM RADHAKRISHNA |N. VIJAYKUMAR
39|ITA 3068/CHNY/2025 |2016-17 | [A] PANEERSELVAM SUBRAMANIAM |Sanjay Aravind
40|SA 104/CHNY/2025  [2016-17 | [A] PANEERSELVAM SUBRAMANIAM  [Sanjay Aravind
Meeting link - https://itatchennai.my.webex.com/meet/court room_3 "
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NCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 22 JANUARY 2026 (THURSDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM -03

Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
R.S. hmi
1{BMA 6/CHNY/2025  |2022-23 | [A] RAVINDRAN SABARINATHAN = LBshal
Narayanan,
[A] M/S. NEW ERA TRAVEL CARGO
21T CHNY 2012- D.A
A 940/CHNY/2025 13 | cencies NAND
: [A] CHOLAMANDALAM MS RISK
3ITA 1 HNY/2 2018-19 d R
214/CHNY/2025 SERVICES LIMITED Sandeep Bagma
4{ITA 1916/CHNY/2025 [2018-19 | [A] DHARMALINGAM BHARATHI RAJA
5[ITA 1917/CHNY/2025 [2019-20 | [A] DHARMALINGAM BHARATHI RAJA
[A] D.D.155
6|ITA 2843/CHNY/2025 |2020-21 |ATHOORP.U.SERVANTSCOOPTHRIFT&C
REDITSOCIETY LIMITED
7|ITA 2845/CHNY/2025 [2019-20 | [D] SELVAM KUPPUSAMY
M.
8|ITA 2846/CHNY/2025 |2017-18 | [A] NACHIMUTHU VIDYAPRAKASH et ol
[D] METALCITY CUNSTRUCTIONS
47/CH 25 [2013-
PAIA R G0 01314 |\ ovAl PRIVATE LIMITED
10|ITA 2848/CHNY/2025 [2016-17 | [A] RAMASAMY SATHISH SRIDHAR (ERODE)
11|ITA 2850/CHNY/2025 |2013-14 | [A] PUVARAGAVAN MAHESWARI S. SUNDARARAMAN
12|ITA 2851/CHNY/2025 {2016-17 | [A] SANKARAN NAVEEN SANKAR VICTOR GRACE
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3

Meeting number :-2644 920 3834
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

IN COURT ROOM -03

CAUSE LIST OF C-BENCH FOR 22 JANUARY 2026 (THURSDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE SHRI S.S VISWANETHRA RAVI, JUDICIAL MEMBER

PART HEARD
Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
D] SELV NE EXPORT PRIVATE
ITA 2049/CHNY/2025 |2013-14 (D] et R. Viswanathan, CA
1 LIMITED
D] SELVA STONE EXPORT PRIVATE
ITA 2050/CHNY/2025 |2015-16 (O] R. Viswanathan, CA
2 LIMITED
D] SELVA STONE EXPORT PRIVATE
ITA 2051/CHNY/2025 |2018-19 (O] R. Viswanathan, CA
3 LIMITED
' Ab d
ITA 2796/CHNY/2025 |2022-23 | [A] M/S. CITY UNION BANK arna an
4 Ananthan, CA
Ab d
ITA 2797/CHNY/2025 |2023-24 | [A] M/S. CITY UNION BANK by
5 Ananthan, CA
Meeting link :- https://itatchennai.my.webex.com/meet/court_room_3

Meeting number

<2644 920 3834
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BUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 19-JANUARY-2026 (MONDAY)

AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM 4
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1[ITA 1084/CHNY/2014 2009-10 | [A] CAIRN INDIA LTD.
2{ITA 2802/CHNY/2016 1998-99 | [A] CAIRN INDIA LTD.
3[ITA 2803/CHNY/2016. . |2003-04 | [A] CAIRN INDIA LTD.
4|ITA 2804/CHNY/2016 2005-06 | [A] CAIRN INDIA LTD.
5|ITA 2205/CHNY/2012 2008-09 | [A] CAIRN INDIA LTD.
6|ITA 1144/CH-NY/2017 2006-07 | [A] VEDANTALTD.
7|ITA 1145/CHNY/2017 2007-08 | [A] VEDANTA LTD.
KNOWN AS MADRAS
8|ITA 2404/DEL/2019 2009-10 |ALUMINIUM CO.
. KNOWN AS MADRAS
9|ITA 2249/DEL/2019 2009-10 [ALUMINIUM CO.
LIMITED. (TRANSFERRED
10|ITA 83/PAN/2017 2009-10 |APPEAL)
(INDIA)
11|ITA 84/PAN/2017 2009-10 |LIMITED. (TRANSFERRED
1 (INDIA)
12|ITA 85/PAN/2017 2009-10 |LIMITED. (TRANSFERRED
[A] HIMU DEVELOPERS PVT
13[ITA 1836/CHNY/2018 2008-09 |LTD.
Meeting link .- https://itatchennai.my.webex.com/meet/court_room_4

Meeting number :-26434158210
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NCOME T.

PPEL

L, CHENNAI
CAUSE LIST OF D BENCH FOR 20-JANUARY-2026 (TUESDAY)

AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
" BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM 4
Srl  |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1 |IT(TP)A 62/CHNY/2018 |2014-15 |[A] KUBOTA AGRICULTURAL |[S P Chidambaram
2 |ITA 3089/CHNY/2017 2013-14 | [A] KUBOTA AGRICULTURAL |S P Chidambaram
3 |ITA 2580/CHNY/2019 2014-15 | [D] M/S INDIAN POTASH LTD.
4  |ITA 3039/CHNY/2018 2011-12 | [A] EJAZ TANNING
5 ITA 762/CHNY/2022 2018- [A] FRESHWORKS INC Vikaram
6 ITA763/CHNY/2022 2019- [A] FRESHWORKS INC Vikaram
7 ITA 952/CHNY/2023 2020-21 | [A] FRESHWORKS INC. Vikaram
8 ITA 2631/CNHY/2025 2021-22 |Encore it service
SIMPLE ISSUES
9 ITA 3496/CHNY/2025 2021- [A] MARY KUTTY DBC
10 |[ITA 3502/CHNY/2025 2017-18 | [A] UBAIYATHULLA MARICAR |[B Ramakrishnan DBC
11 |ITA 3505/CHNY/2025 2016-17 | [A] XL COLOUR COATING Y Sridhar DBC
12 |ITA 3506/CHNY/2025 2014-15 | [A] POWER SECURITY CORP  |Y Sridhar DBC
13  [ITA 3507/CHNY/2025 2015-16 | [A] POWER SECURITY CORP  |Y Sridhar DBC
14 |ITA 3508/CHNY/2025 2016-17 | [A] POWER SECURITY CORP Y Sridhar DBC
15 |[ITA 3509/CHNY/2025 2017-18 | [A] POWER SECURITY CORP Y Sridhar DBC
16 |ITA 3510/CHNY/2025 2018-19 | [A] MOHANDOSS GANDHI P [Veerabhadran DBC
17 |ITA 3511/CHNY/2025 2018-19 | [A] MOHAN DOSS GANDHI P |Veerabhadran DBC
18 |ITA 3512/CHNY/2025 2018-19 | [A] MOHAN DOSS GANDHI P |Veerabhadran DBC
19 |ITA 3513/CHNY/2025 2018-19 | [A] MOHAN DOSS GANDHI P  |Veerabhadran DBC
20 |ITA 3514/CHNY/2025 2020-21 | [A] MOHANDOSS GANDHIP  [Veerabhadran DBC
21 |ITA 3515/CHNY/2025 2021-22 | [A] SOMAIAH VALLIYAPPANQ DBC
22 |ITA 3516/CHNY/2025 2023-24 | [A] SOMAIAH VALLIYAPPAM DBC
23  |ITA 3517/CHNY/2025 2020-21 | [A] ROST TANJA N V Balaji DBC
24 |ITA 3518/CHNY/2025 2021-22 | [A] ROST TANJA N V Balaji DBC
25 |ITA 3519/CHNY/202_5 - [A] M/S. VYASA B Ramakrishnan DBC
26 |ITA 3525/CHNY/2025 2006-07 | [A] JAYAPRAKASH DBC
27 |ITA 3526/CHNY/2025 2007-08 | [A] M JAYAPRAKASH DBC
28 |ITA 3527/CHNY/2025 2008-09 | [A] M. JAYAPRAKASH DBC
29 |ITA 3528/CHNY/2025 2009-10 | [A]M JAYAPRAKASH DBC
30 |ITA3529/CHNY/2025  [2010-11 | [A] M.JAYAPRAKASH DBC
31 |ITA 3530/CHNY/2025 2023-24 | [D] IDAPADI MUNICIPALITY DBC
32 |ITA3531/CHNY/2025 2024-25 | [D] IDAPADI MUNICIPALITY DBC
33 |ITA 3538/CHNY/2025 2015-16 | [A] KALIAPPAN RAJESWARI DBC
34 |ITA 3540/CHNY/2025 2020-21 | [A] SHAKULHAMEED R Venkatesh DBC
35 |[ITA 3541/CHNY/2025 2019-20 | [A] THENMELPAKKAM DBC
36 |ITA 3543/CHNY/2025 2018-19 | [A] KARUPPAIYAN VIJAY > |osc
37 |ITA 3544/CHNY/2025 2018-19 | [A] PALANISAMY DBC
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IBUNAL, CHENNA
CAUSE LIST OF D BENCH FOR 21-JANUARY-2026 (WEDNESDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
_ BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

: IN COURT ROOM 4
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
1 |ITA 1785/CHNY/2018 2009-10 | [A] M/S COMPUTER SCIENCES [N V Balaji
2 ITA 960/CHNY/2019 2009-10 | [A] CAVINKARE PRIVATE T Banusekar
3 |ITA961/CHNY/2019 2011-12 | [A] CAVINKARE PRIVATE T Banusekar
4 |ITA 962/CHNY/2019 2012-13 | [A] CAVINKARE PRIVATE T Banusekar
5 |ITA 3418/CHNY/2019 2016-17 | [A] CAVINKARE PRIVATE T Banusekar
6 ITA 112/CHNY/2020 2016-17 | [D] CAVINKARE PRIVATE T Banusekar
7 - |ITA 583/CHNY/2020 2012-13 | [A] DAIMLER INDIA
8 |ITA 687/CHNY/2020 2012-13 | [D] M/S. DAIMLER INDIA

: SIMPLE ISSUES
9  [ITA 3545/CHNY/2025 2017-18 | [A] MEENAKSHISUNDARAM DBC
10 |ITA 3546/CHNY/2025 2018-19 | [A] MEENAKSHISUNDARAM DBC
11 |ITA 3547/CHNY/2025 2018-19 | [A] MEENAKSHISUNDARAM DBC
12 |[ITA 3548/CHNY/2025 - [A] YUVASAKTHI WELFARE DBC
13 |ITA 3549/CHNY/2025 - [A] YUVASAKTHI WELFARE DBC
14 |ITA 3550/CHNY/2025 - [A] GANAPATHY DBC
15 |ITA 3551/CHNY/2025 2018-19 | [A] RAMANAIKKAN PA COOP |A Tamilanadhan DBC
16 |ITA 3552/CHNY/2025 2015-16 | [A] AVULA SUDARSANAM T Banusekar DBC
17 |ITA 3553/CHNY/2025 2017-18 | [A] MANOJ SHARMA T Banusekar DBC
18 |ITA 3554/CHNY/2025 2018-19 | [A] RAAJENDRAN INDIRA T Banusekar DBC
19 |ITA 3555/CHNY/2025 2018-19 | [A] RAAJENDRAN INDIRA T Banusekar DBC
20 |ITA 3556/CHNY/2025 2018-19 | [A] RAAJENDRAN INDIRA T Banusekar DBC
21 |ITA 3557/CHNY/2025 2019-20 | [A] RAAJENDRAN INDIRA T Banusekar DBC
22 |ITA 3558/CHNY/2025 2019--20 | [A] RAAJENDRAN INDIRA T Banusekar DBC
23 |ITA 3559/CHNY/2025 2019-20 | [A] RAAJENDRAN INDIRA T Banusekar DBC
24 |ITA 3564/CHNY/2025 - [A] C.R.M.S.A.M. CHARITABLE |Y Sridhar DBC
25 |ITA 3565/CHNY/2025 - [A] C.R.M. S.A.M. CHARITABLE |Y Sridhar DBC
26 |ITA 3567/CHNY/2025 - [A] ANNADHANAM SCHEME DBC
27 |ITA 3568/CIINY/2025 - [A] ANNADHANAM SCHEME DBC
28 |ITA 3575/CHNY/2025 2018-19 | [A] SUBBU GNANA SEKAR T Banusekar DBC
29 |ITA 3576/CHNY/2025 2018-19 | [A] HEAVY VEHICLES FACTORY DBC
30 |ITA3577/CHNY/2025 2019-20 | [A] HEAVY VEHICLES FACTORY DBC
31 |ITA 3580/CHNY/2025 2015-16 | [A] SIVAKUMAR DBC
32 |ITA 3585/CHNY/2025 2019-20 | [A] JUDE ANTONY DURAI RAJ |S Sridhar DBC
33 |ITA 3586/CHNY/2025 2022-23 | [A] CHRYSALIS PLAY SCHOOL |S Sridhar DBC
34 |ITA 3598/CHNY/2025 2018-19 | [A] EDWIN FERNANDO DBC
35 |ITA 3600/CHNY/2025 2017-18 | [A] SMITHA PILLAI DBC
36 |ITA 3608/CHNY/2025 2017-18 | [A] VENUS TEXTILES N A/ DBC
37 |ITA 3610/CHNY/2025 2020-21 | [A] S 373 THE SLM /\X‘
Meeting link . :- https://itatchennai.my.webex.com/meet/cougtzreo
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INCOME PEL RIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 22-JANUARY-2026 (THURSDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM 4

Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year

1 [ITA 547/CHNY/2016 2011-12 | [A] VODAFONE MOBILE

SERVICES LIMITED
2 [ITA 753/CHNY/2020 2017-18 | [A] M/S. HEXA INDUSTRIES

PVT. LTD. (SGM)
3 MA 199/CHNY/2025 2017-18 | [D] M/S. HEXA INDUSTRIES

PVT. LTD.
4  |ITA718/CHNY/2023 2016-17 | [D] M/S. CATERPILLAR INDIA

PVT. LTD -
5 |IT(TP)A 43/CHNY/2023  [2016-17 | [A] CATERPILLAR INDIA

PRIVATE LIMITED
6 ITA 1174/CHNY/2024 2015-16 | [D] CATERPILLAR INDIA

PRIVATE LIMITED
7 |IT(TP)A 12/CHNY/2024 |2015-16 | [A] CATERPILLAR INDIA

PRIVATE LIMITEDQ (TPC)
8  |IT(TP)A 60/CHNY/2023  |2015-16 | [D] BYD INDIA PRIVATE R Sivaraman

LIMITED
Meeting link :- https://itatchennai.my.webex.com/meet/court_room_4
Meeting number :-26434158210

e,
2 fficer
Drawin and D‘isbutsg"gfg &3, T
ate T7 ibunal,

\ncome Ta‘ahpp;‘ls. Ch’“n.\aé



